
 

(Maharashtra), Shri Saket Gokhale (West Bengal), Dr. Sasmit Patra (Odisha), Shri 
P. Wilson (Tamil Nadu), Shrimati Priyanka Chaturvedi (Maharashtra), Shrimati Jebi 
Mather Hisham (Kerala), Shrimati Sulata Deo (Odisha), Shri Ajit Kumar Bhuyan 
(Assam), Dr. John Brittas (Kerala), Shri Sandosh Kumar P (Kerala), Shri R. 
Girirajan (Tamil Nadu), Shri M. Shanmugam (Tamil Nadu), Shri Jose K. Mani 
(Kerala) and Shri A. A. Rahim (Kerala). 
 The next speaker is Shri A. A. Rahim - 'Concern over mismanagement of 
Railways in Kerala causing distress to the railway workers/passengers in the region'. 

 
Concern over mis-management of Railways in Kerala causing distress to the railway 

workers/passengers in the region 
 

SHRI A. A. RAHIM (Kerala): Sir, no one seems to be able to understand the plight of 
train passengers in Kerala. Sir, it is beyond our imagination. A couple of weeks ago, 
six passengers fainted due to an uncontrolled rush in Parasuram Express. A lot of 
similar incidents have been happening in Kerala every day. Sir, the train journey has 
become a nightmare for Kerala passengers. We do not have adequate train services. 
The Union Government is very much interested in the 'renaming process'. They are 
changing the names of roads. They are changing the names of buildings and 
everything. The same trend is continuing with the Railways also. The name of 
passenger trains has been changed as Express special trains. Sir, the aftermath of 
this Tughlaqian reform, the ticket fare has increased.  
 The automatic signalling system is not implemented in Kerala. From 
Thiruvananthapuram to Ernakulum, the maximum speed of a train can only be 100 
kilometre per hour. From Ernakulum to Shornur, the maximum speed is only 90 
kilometre per hour. Sir, Kerala is a leading State in the country in terms of Railway 
passenger numbers and revenue. However, the Railway is not ready to improve 
infrastructure in Kerala and also, not even allowing the Kerala Government to do so. 
The Union Government is putting red tape on the dream project of Kerala K-Rail for 
mere vested political interests.  
 I would like to urge the Government that do not scrap the K-rail project, do not 
scrap the future development of Kerala. Sir, moreover Indian Railway is yet to come 
out of its colonial hangover. Their attitude is extremely inhumane. In the last week, in 
Thiruvananthapuram, a heart-breaking incident happened. Joy, a Railway contract 
worker from a poor family died when he was cleaning a canal for Railways. Not even a 
senior official of the Railways came to the spot to properly inspect the situation or 
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coordinate rescue operations. I have already written a letter to the hon. Railway 
Minister. Unfortunately, there is no reply. ...(Interruptions)...  
 Sir, the Kerala Government has already ensured a befitting compensation for 
Joy's family and the Municipal Corporation of Thiruvananthapuram will build a house 
for them. I urge the Union Government to ensure a befitting compensation for this 
victim and also ...(Time-Bell rings)...  
 
MR. DEPUTY CHAIRMAN:  The following hon. Members associated themselves with 
the Zero Hour matter raised by the hon. Member, Shri A. A. Rahim:   Dr. Sasmit 
Patra (Odisha), Shri Niranjan Bishi (Odisha), Dr. Fauzia Khan (Maharashtra), Dr. V. 
Sivadasan (Kerala), Shri Sandosh Kumar P (Kerala), Dr. Kanimozhi NVN Somu 
(Tamil Nadu),  Shri M. Shanmugam (Tamil Nadu), Shri Jose K. Mani (Kerala), Dr. 
John Brittas (Kerala) and Shri P. Wilson (Tamil Nadu). 
 Your time is over, Mr. A. A. Rahim. The next speaker is Shrimati Geeta alias 
Chandraprabha - Demand to explore possibilities for new rail projects in Auraiya 
district of Uttar Pradesh.  आपने यह सÅजेक्ट उठाने के िलए माननीय चेयरमनै को नोिटस 
िदया था। 
 

Demand to explore possibilities for new rail projects in Auraiya district of Uttar 
Pradesh 

 
Ǜीमती गीता उफर्  चंदर्Ģभा (उǄर Ģदेश) : उपसभापित महोदय, रेल भारत के िवकास का इंजन 
है।  रेल आधािरत िवकास ने देश के अनेक के्षतर्ȗ मȂ िवकास मȂ अहम भिूमका िनभाई है।  उǄर Ģदेश 
मȂ औरैया के लोग अनेक वषș से रेल आधािरत िवकास की Ģतीक्षा कर रहे हȅ।  औरैया तथा 
िनकटवतीर् अन्य Îथानȗ पर अनेक बार रेल की सभंावनाओं पर सवȃक्षण भी हुआ है और सवȃक्षण मȂ 
लाखȗ रुपए खचर् िकए जा चुके हȅ।  वषș से चले आ रहे सवȃक्षण कायर् तथा लाखȗ रुपए खचर् होने के 
पÌचात भी औरैया के लोगȗ को रेल की सुिवधा ĢाÃत नहीं हो सकी।   
 मȅ आपके माध्यम से सरकार से िनवेदन करती हँू िक पूवर् मȂ िकए गए सवȃक्षण के आधार पर 
अथवा कन्नौज से िबधूना-औरैया होते हुए जालौन तक तथा बुदेंलखंड एक्सĢेसवे के िकनारे 
हमीरपुर और औरैया होते हुए इटावा तक नए रेल मागर्, िजसका सवȃक्षण कायर् िकया जा चुका है, 
इन रेल पिरयोजनाओं को अितशीघर् जमीन पर उतारा जाए, िजससे औरैया, िबधूना और अन्य 
िनकटवतीर् इलाके के लोगȗ को रेल की सुिवधा उपलÅध होने के साथ ही के्षतर् के िवकास की नई 
सभंावना िवकिसत हो सके।  धन्यवाद। 
 
MR.   DEPUTY CHAIRMAN:  The following hon. Members associated themselves with 
the Zero Hour matter raised by the hon. Member, Shrimati Geeta alias 
Chandraprabha:   Dr. Sasmit Patra (Odisha), Shri Ramji (Uttar Pradesh), Shri Brij Lal 
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